No.3/5/2014-RE
Government of India
Ministry of Finance
Department of Economic affairs
(Financial Markets Division)
North Block, New Delhi,

Dated: April 13, 2015.

Filling up the post of Member in Securities Appellate Tribunal, Mumbai
on contract basis.

Applications are invited from the eligible candidates for filling up one post of
Member in Securities Appellate Tribunal (SAT), Mumbai in the pay of Rs.80,000
(Fixed) as admissible to a Secretary to the Government of India, on contract basis for a
maximum period of five (5) years from the date of assumption of charge or tll
attaining the age of 62 years, whichever is earlier. The particulars of the post and
eligibility conditions are given on the Ministry’s website
http.//finmin.nic.infoacancies_deputations/index.asp.

2 Applications of eligible candidates in the prescribed proforma along with
attested copies of ACR/APAR of the last five years, Vigilance Clearance, No Penalty
and Integrity Certificate (in respect of serving Govt. Servants and employees of PSUs,
Academic and Research Institutions/Universities, etc.) may be forwarded, through
proper channel, to the address mentioned below.

Address for sending application forms: Under Secretary-(RE);
Room No.251-D,
Financial Markets Division,
Department of Economic Affairs,
Ministry of Finance,
North Block, New Delhi - 110 001.

Last date of receiving application is 29.05.2015 (Friday). Incomplete applications

and applications received after the last date shall not be considered.

(Ravi Ranjan)
Under Secretary to the Govt. of India
Tel. N0.23095262










